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Mr. P.P. Mathur, Counsel for applicant. 
Mr. Anupam Agarwal, Counsel for respondents. 

Heard learned counsel for the parties. 

Learned counsel for the respondents submits 
that appUcant has been granted promotion and in view 
of this subsequent development, he is not pressing 
this OA. 

In view of what has been stated above, the 
present OA ls disposed of as withdrawn. 
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